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Title : Regarding public resentment due to closure of Industries in Punjab.
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MR. SPEAKER: I fully agree with you.
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MR. SPEAKER: Nothing is being recorded. Why are you shouting from there?
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MR. SPEAKER: I am sorry, but this is not allowed.

... (Interruptions)
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MR. SPEAKER: I will allow you, but I beseech you to please cooperate with the Chair.
... (Interruptions)

MR. SPEAKER: An hon. Member is raising an important matter concerning floods in the State, and
I have given him an opportunity to raise it. How can he raise it if he is disturbed like this?

... (Interruptions)



